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Appendix Table 20: Composition of Outstanding Liabilities of State Governments
(As on end-March)

(Rs. crore)

Year Total Market NSSF WMA Loans Loans | Loans Loans Loans | Loans | Loans Other Com- | Loans &| Provident | Reserve | Deposit& | Conti-| Total Out-
Internal Loans from from from | from from from from from Loans pen- | Advances Funds Fund | Advances | gency standing

Debt RBI | Banks & LIC GIC | NABARD SBI&| NCDC | Other sation from etc. (Net Fund | Liabilities

Fls Other Institu- & Other Centre Balances)
banks tions Bonds

1 2=sum 3 4 5 6 =sum 7 8 9 10 11 12 13 14 15 16 17 18 19| 20=2+sum
(3-6)+14 (7-13) (15-19)

1991 19,274 15,652 - 1,050 2,513 718 241 278 303 630 339 4 60 73,521 16,861 4,734 12,769 995 1,28,155
1992 23,270 19,008 - 1,288 2,910 775 267 151 604 812 296 5 64 82,979 19,790 5,519 14,502 969 1,47,030
1993 26,853 22,480 - 1,073 3,228 894 295 25 733 885 243 154 72 91,626 23,515 6,698 18,911 762 1,68,365
1994 30,933 26,119 - 1,306 3,429 1,044 380 -85 807 893 371 20 79 | 1,01,239 27,972 8,180 19,009 658 1,87,992
1995 35,875 31,200 - 608 3,989 1,135 421 -79 943 1,071 477 23 77| 1,15,865 32,894 9,013 22,963 489 2,17,100
1996 43,895 37,088 - 1,894 4,838 1,257 501 288 1,175 1,101 456 61 76 | 1,30,618 38,216 10,577 26,654 929 2,50,889
1997 51,338 43,602 - 2,557 5,106 1,418 - 821 1,183 1,108 - 575 74 1,48,373 44,095 12,350 31,436 511 2,88,103
1998 59,289 50,847 - 630 7,734 1,684 - 2,038 1,396 1,107 - 1,510 7 1,71,737 50,843 14,498 36,609 921 3,33,897
1999 77,190 61,477 - 4,858 10,789 2,203 - 3,147 2,057 1,204 - 2,178 66 2,02,795 63,256 17,320 42,357 445 4,03,364
2000 1,26,346 75,427 26,416 7,328 17,110 3,102 - 4,372 3,177 1,345 - 5,114 65 2,35,514 80,523 19,769 52,193 1,533 5,15,877
2001 1,81,623 86,767 59,022 6,559 29,213 4,216 - 6,501 4,390 1,439 - 12,667 62 | 2,443,910 93,629 22,868 59,328 714 6,02,072
2002 2,49,069 | 1,04,027 94,670 9,419 40,894 5,085 - 8,969 7,139 1,622 - 18,078 59 | 2,54,884| 1,03,815 27,389 64,325 1,042 7,00,524
2003 3,33,753 | 1,33,066 | 1,46,914 2,512 51,198 6,621 - 11,546 7,896 1,611 - 23,524 63 | 2,53952| 1,13,678 32,188 65,036 314 7,98,921
2004 429,063 | 179,466 | 167,726 2,052 60,990 9,043 - 12,467 7,311 2,985 - 29,184 18,830 | 2,68,069| 1,23,003 38,565 64,662 138 9,23,500
2005 535,380 | 2,13,443| 2,35,650 270 62,171 12,138 - 9,771 8,452 1,470 - 30,339 23,846 | 2,56,265| 1,31,886 45,692 72,736 346 | 10,42,305
2006 RE 6,30,602 | 2,28,898| 3,10,133 -350 67,688| 12,535 - 15,276 8,018 1,591 - 30,268 24,233 | 2,58,471| 1,42,309 48,942 72,034 294 | 11,52,652
2007 BE 7,18,191| 251,660 | 3,68,296 -300 75475| 12,705 - 22,730 7,654 1,862 - 30,524 23,060 | 2,63,298| 1,52,645 53,307 70,880 351| 12,58,672

Not applicable /Not available/negligible
Notes : 1. From 1996-97, ‘Other Loans’ also includes ‘Loans from GIC’ and ‘Loans from Other Institutions’.
‘Compensation and Other Bonds’ include Power Bonds of 2003-04.

As detailed break-up of Discharge of Internal Debt for Arunachal Pradesh [2004-05, 2005-06 (RE) and 2006-07 (BE)] and Jammu and Kashmir [2005-06 (RE) and 2006-07 (BE)] were not available,
the same has been included under ‘Other Loans’.
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Also see ‘Explanatory Note on Data Sources and Methodology'.
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